
BEFORE HON'BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE 
BENCH, AT PUNE. 

Original Application No.194 of 2024 WZ. 
Satyaprakash B Sharma                          … Applicant 

Versus 

Maharashtra Pollution Control Board and Ors.         … Respondents 

 

INDEX 

SR. 
NO. 

PARTICULARS EXHIBIT PAGE NOS. 

1. AFFIDAVIT IN REPLY 
ON BEHALF OF 
RESPONDENT NO. 9 

 
1-10 

2 True copy of the on-site 
photographs which were 
taken on 21.05.2025 are 
enclosed to this affidavit 
and is marked as 
EXHIBIT - A. 

A 

11-12 

4. Last Page.  13 
 

Place: 

 

Date:          Advocate for Respondent No. 9 

 

135



1136



2 137



3138



4 139



5140



6 141



7142



8 143



9144



10 145



11146



12 147



 
BEFORE HON'BLE NATIONAL GREEN 

TRIBUNAL, WESTERN ZONE 

BENCH, AT PUNE. 

 
ORIGINAL APPLICATION NO. 194 OF 

20242024 WZ. 

Satyaprakash B Sharma                        … Applicant 

Versus 

Maharashtra Pollution Control 

Board  

Respondents 

 
AFFIDAVIT IN REPLY ON 

BEHALF OF RESPONDENT NO.9 
 
 

Filed on 23rd  of July 2025 
 
 
 

 

RANJIT D. SHINDE 
ADVOCATE 
702, 7th Floor, 

Darshan Building, Raghunath 
Dadaji Street, Fort Mumbai 400001 

adv.ranjitshinde@gmail.com 
ADVOCATE CODE: I-20643 

+91 9920030755 
MAH/4457/2017. 

 

13148


